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Sri Abhishek Anand for the Financial Creditor.

The present case is filed as a fresh case under section 7 of the I & B
Code, 2016.

The Registry is directed to make scrutiny of the present case and to
issue a formal notice to the Corporate Debtor Company inviting their
response/ comments, if any.

The matter to be listed on 15" February, 2018
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Date: 23/01/2018 H.P. Chaturvedi,
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